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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
CUTTACK BENCH 

ORDER SHEET 

Application No ... 	F\  ......... 1.Q9. ............................ of 2012 

Applicant(s) ..... .. Respondent(s) 

t2\Re I Advocate 	 Advocate 	 / 

for Applicant(s) 	 1. ........ for Respondent (s).............................................. 

NOTES OF THE REGISTRY I 	 - ORDERS OF THE TRIBUNAL 
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